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Registry

Order of The Tribunal

Mr. T.Rath, Ld. Counsel for the respondents
submits that the respondents have filed SLP
(C) No0.034920 of 2017 before the Hon'ble
Supreme Court against the order passed by
the Hon'ble High Court of Orissa which is
pending for consideration and no stay order
has been passed in favour of the
respondents. He has filed the affidavit along
with the required documents which is taken
on record. Therefore, the order of this
Tribunal has been implemented subject to the
result of the SLP pending before the Hon'ble
Supreme Court.

Accordingly, the C.P. is dropped and notices
discharged. If the applicant has any
further grievance in the matter, he may take
appropriate action as per law.

Copy of this order be given to Ld. Counsels
for both the sides.
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